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SHRI K. A. RAJ AN: I would like
to know from the Minister whether,
in the overall situation of power in
the country, an organisation of wor
kers* representatives, the All-India
Federation of Electricity Employee*,
has submitted a Memorandum regard-* 
ing certain changes including certain
proposals for the re-structuring of the
power industry. I would like to know
whether the Minister has received it
or not.

SHRI A. B. A. GHANI KHAN
CHAUDHURI: They have raised it
several times. We have discussed
very many points, on restructuring of
the State Electricity Boards. But, i
don’t remember positively whether
they have submitted any Memoran
dum Or not.

SHRI HARIKESH BAHADUR: Sir,
there are various State Governments
which are not managing this power
situation properly; they are not solv
ing the problem. He said that this
subject is under the State Govern
ment. For example, we have the U.P.
Government. May I know whether he
will advise the State Government. . . .

AN HON. MEMBER: Dismiss the
State Government.

SHRI HARIKESH BAHADUR:....
to take suitable action so that the
Agricultural sector will be provided
with electricity in time, so that the
farmer* are supplied with electricity
in time? Regarding the Governments
which are not managing things pro
perly, the Minister once said that he
would throw such Governments in
the Bay of Bengal. Here, what does
he propose to do?

SHRI A. B. A. GHANI KHAN
CHAUDHURI: I have no comments.
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Dankuni Carbonization Plant

*437. SHRI AJIT BAG: Will the
Minister of ENERGY be pleased to
state:

(a) how much land has actually
been acquired for the Low Tempera
ture Carbonization 'Plant at Dankuni
and how many families of land
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owners antf agricultural labourers
have been adversely aftected on ac
count of this land acquisition;

(b) whether Government propose
to compensate them for the loss by
providing at least one member of
every family so affected with a job
in this project;

(c) what is the initial target of pro
duction, when the production will
etart and w hat the by-products will
be;

(d) what is the estimated employ
ment potential of the project and
what is Government’s policy of em
ployment in this plant; and

(e) whether Government have any
plan for building link roads to the
South, South-West and West of the
project area for the use of farmers
of the locality?

i THE MINISTER OF ENERGY
1< SHRI A. B. A. GHANI KHAN
■CHAUDHURY): (a) Acquistjon of
K156 acres of land for the LTC plant
pas been completed. The number of
■families whose lands have been ac
quired is about 620.
*'■' (b) and (d) Compensation is paid
for land acquired according to provi-

$|ions of the law. It may not be possi
ble to employ one member from every

'family in addition~to payment of com
pensation. Employment will be pro- 

uijHd'ed to the land losers in accordance
f r ith the over-all requirement of em- 
fcoyment of the project. The man- 
jlpwer requirement of the plant has
$pteen estimated as 900.
||||(c) The plant vs expected to go in
«»pbduction in September, 1984 When
ipjthmissioned, the plant will produce
1$—-20 million cu.ft. of gas, 1000 ton
nes of smokeless solid fuel and 80 ton
nes of tar chemicals per day, in addi-

, "tion to other products like ammonium
|^lphate and calcium carbonate etc.

(e) The LTC project is by the side
of Delhi road, a by-pass of G.T. road

^fed Durgaptfr' E’xpress-way. There are

also a number of link roads going to
different directions which connect the
project site with aIl urban agglomera
tions and important villages in the
district. Coal India Limited have no
plans to build link roads to the South,
South-West and West of the Project
area for the use of farmers of the
locality. However, construction of
such roads for benefit to farmers is a 
matter within the purview of the
State Government.

M/s. Mackinnon Mackenzie

*443. SHRI K. LAKKAPPA:
SHRI D. M. PUTTE GOWDA:

Will the Minister of LAW, JUS
TICE AND COMPANY AFFAIRS be
pleased to state:

(a) whether Government propose
to order an enquiry into the affairs of
M/s Mackinnon Mackenzie, a leading
shipping company which vs heading
towards bankruptcy;

(b) if so, whether it is a fact that
huge losses in the company are only
due to the adverse operating condi
tions created by the Board of Direc
tors; and

(c) if so, action Government pro
pose to take against the Board of
Directors; and

(c) if so, action Government pro
pose to take against the Board of Di
rectors in order to safeguard the inte
rest of the employees?

THE MINISTER OF LAW, JUS
TICE AND COMPANY AFFAIRS
(SHRI P. SHIV SHANKAR): (a)
An inspection of the books of accounts
and other records of M/s Mackinnon
Mackenzie & Co. Ltd. under section
209-A of the Companies Act was car
ried out recently. The Inspection Re
port is under examination. In view of
this, there is no proposal at present
with this Department for ordering
any other enquiry under the provi
sions of the Companies Act,




